
No.: RPCB / Ro IBHL/NGT(20 ts)(L-4)l Ze-LZ-
(Through E_Mail)

The Registrar,

National Green Tribunal,

Principal Bench, New Delhi

Sub: - Regarding Fctual Report in reference to o. A. No. 2gg/ 2oLg,BalKishan

Vyas Versus State of Rajasthan.

Ref:- Order of Hon'ble National Green Tribunal, principal Bench, New Delhi

issued vide dated 03.05.2019.

Sir,

with reference to above case matter, Hon'ble National Green Tribunal, principal

Bench, New Delhi vide order dated 03.05.2019 has directed the Rajasthan state
Pollution control Board (may be read as RSPCB) and Sub-Divisional Magistrate (SDM),

Bhilwara to look into the matter and furnish a report on the factual aspects by e -mail
within two month from date of receipt of copy of this order.

RPCB / Ro/BHL/NGT(20 1g)(L-4) /1955-59 dated 23.o7.2o19 regarding contents
of petition in reference to o.A. No.- 288/2olg and requested to direct the
concerned department i'e. Department of Mines & Geologz, Bhilwara to furnish
factual and action taken report at the earliest.

Nodal officer & oIC vide letter No. 278 dated 2g.ar.2olg that the matter
pertains under the jurisdiction of Regional Office, RSPCB, Bhilwara vide e-mail
dated 01.03.2019.

)'> Further, Member Secretary, RSPCB has also requested to District Collector,
Bhilwara vide letter no. 272 dated 29 .o7 .2019 and Director, Department of
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Mines and Geologr, Udaipur vide letter no. 275 dated 29.oT.2019 for compliance

of aforesaid order of Hon'ble National Green Tribunal.

provided the copy of complaint Iiled by petitioner through e-mail (iudiciat-

ngt@gov.in) on dated 09'08.2019 and the same was forwarded to sDM, Bhilwara

and Mining Engineer, Department of Mines & Geologr, Bhilwara vide e-mail

dated 09.08.2019.

Copies of e-mail correspondences and referred letters are enclosed at Annexure-

I for ready reference.

Regional Officer, RSPCB, Bhilwara has received a Factual Report from Sub-

Divisional Magistrate, Bhilwara on dated 19.08.2019 (vide letter no.

nyayl2019l2711-45 dt. 19.08.2019), which is the part of final Factual Report

received from District Magistrate, Bhilwara.

Further, District Magistrate, Bhilwara has also provided the Final Factual

Report vide letter no. nyayl2orgl26358 dt. 19.08.2019, supported with the

relevant reports of various Agencies and Departments as mentioned in the

Factual Report. Copy of the same is enclosed at Annexure-Ir for ready reference.

Submitted for information and further necessary direction please.

Regards.

Encl: As above Yours Sincerely

(Maha\er Mehta)
Regiondl Officer




































































































































































































































































